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lor Scheduled Castes and Scheduled 
Tribes tor ·1978-79 was Bubmitted last 
month only. As per terms of the Re-
solution setting up the Commission, the 
Report has to be placed on the Table 
tOf each House 01 Parliament and action 
is being taken to comply with the re-
quirement. 

Attacks .. Barijaas in BIhar 

229. SHRI VlJAY KUMAR YADAV: 
Will the Minister of HOME' AFFAIRS 
be pleased to state: 

(a) the number of incidents of 
attacks on Harijan reported during 
the current year in Bihar and the 
reasons therefor; 

(b) the number of persons killed, 
loss of property etc. in each of these 
Incidents; 
---------

(c) whether Go~t have given 
any compenSatiOn t() the victim.; . 

Cd) the number of houses damaged 
and the assistance provided by the 
Government for their repain.; and 

(e) the measures taken to brin,' the 
culprits to book to check recurrence 
of such incidents· in future? 

THE MINISTER OF STATE IN 
THE, MINISTRY OF HOME AFF AtRS 
(SHRI YOGENDRA MAKWANA)= (a) 
According- to information received 
from the Government of Bihar, the fol-
lowing crimes w.ere perpetrated by 
members of non~Scbeduled Castes 
against meml5ers of Scheduled Castes 
in the State durina the months of Jan-
uary and February, 1980: 

Month l\fllrdcl' 
Violence 

resulting 
in 

previous 
hurt 

Rape 
Arson 01' 

serious 
mischief 
in respect 

of property 

Other 
I.r.c. 
off~nCt~~ 

Jan. 80 

Feb. 80 
5 

The State Government has further 
reported that the above information is 
incomplete as reports from SQme of 
the districts have not yet ~een receiv-
ed by them. They have stated that 
the~e incidents took pla~e as a result 
of various causes such as land dis-
putes, disputes n::gardtng minimum 
\vages gl"oup. rivalry etc. 

(b) 21 persons were killed in these 
incidents. 45 houses were destroyed. 
Domestic articles such as cloth and 
woodeD furniture were burnt down and 
some domestic animals were also. killed 
in arson cases. 

(c) and (d). The state Government 
has repo-rted that' immediate relief in 
kind and cash were provided. Clotbes 
and ration were gl ven tOlctber wit. 

13 

5 

------------~-

5 19 

4 

financial assistance for construction of 
new houses. 

(e) The state Government ilas re-
ported that aa police and ci viI officials 
have been directed to give utmcst at-
tention to the problems of members of 
Scheduled Castes. Measures have been 
taken to apprehend guilty persons and 
complete investigation of cases qu1ekly. 

Poreign Cons piney behlJld a~tall"ll 
and vIOlent iDcldents in AnUta 

230. SHRI K. C. PANDEY: Will the 
Minister of HOME APFAIRS be pleaAd. 
to state: , 

(a) whether CODspiraey·· py the 
io:reien countries 18 behind ~be.': aai ... 
tati(ln and violent incidents jn A&aam; 
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(b) whether it ~ _ISQ a fact that 
the conspiracy aimed at destroyini the 
nationa} unity was encouraged by the 
Janata and Lok Del Governments; 

(c), whether Government are taking 
necessary steps to contain this; and 

(d) if so, the progress made so far 
in this direction? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) to (d). Allegations in this regard 
have been made. However, It is' not 
easy to get conclusiv~ proof in such 
matters. Government are keeping a 
careful watch over the situation. 
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